
CENTRAL ADniNISTRATIVE TRIBUNAL
PRINCIPAL bench; NEU DELHI

O.A • No. 625/94

Neid Delhi this the 4th day of August 1999

Hcn'ble fir. Bustice I/. Rajagopala Reddy, Uice-Chairman (3)
Hon'ble Plr. R.K. Ahooja, Plember (A)

3 . K. 3ain,
Executive Engineer (Civil), HTNL
Qr. No, 9, P&T Colony,
^hind Karol fegh T .E . Bldg ,
New Delhi-110005

nji>

.. .Applicant

(By Advocate: Shri S.D. Raturi proxy
for Shri G.0. Gupta )

\}B rsus

1 . Union of India through Secretary
ninistry of Communications and
(ibairman, Telecom Commission,
Sanchar Bhavan, Neu Oelhi-11 0001

2 . AK Sat ija
Executive Engr (Civil), HTNL
Corporate Office, 1st Floor,
Hotel Banpath, Banpath,
Neu Delhi-11 0001

3 . HS Kas ot ia,
Surveyor of Uorks (Civil)

0 Telecom Civil Circle,
1st Floor, GTB Complex,
im Nagar, Bhopal- 462003 (dP)

4. RK Bain
Executive Engr (Civil) HQ,
q/o 3E (Civil) HQ, dTNL
10th Floor, Chandralok Bldg,
Banpath, Neu Delhi- 110001

5. SC Arora,
Surveyor of Uorks (Civil)
Deptt. of Posts, 5th floor,
527-o/Dak Bhauan, Neu Delhi-110001

6. SK K&ul,
ASU (Civil), O/O SE (Civil)
Postal Civil Circle, 3rd Floor,
GPO Bldg, Ambala Cantt-133001

...Respondents
(By Advocate : ^ ky*, f.
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CRDER (Oral)

By Reddy, J

Learned proxy counsel for the applicant seeks

permission to withdraw the OA. The O.A. is accordingly

dismissed as uithdraun.

cc.

(U. Rajagopala Reddy) j
UicB-Chaircnan (3)




